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NHRC directstY(eonjhar, Sambalpur DMs for steps

PNS B KEONJHAR

The National Human
Rights Commission (NHRC)
has directed the district Col-
lectors of Keonjhar and
Sambalpur to take steps for
the safety of people living in
the vicinity of the Hadagarh
Dam.

The NHRC passed the or-
der taking cognisance of a pe-
tition filed by lawyer and hu-
man rights activist Radhakant
Tripathi in December. The
commission has asked the
Collectors to take action
within eight weeks.

Tripathi stated that the
Hadagarh Dam has been built
on the Salandi river in
Keonjhar district. People of
Keonjhar and Bhadrak dis-
tricts, are benefiting from this.
The embankment is being
constructed to protect people
from floods.

However, the dam has be-
come weak and its restoration
and repairs are necessary.
Such is also the situation of
the Hirakud Dam. He alleged
that the safety audit of the
dams is also not being done
properly and on time. Despite
the Dam Safety Act 2021 and
the National Dam Safety Au-
thority, many dams are func-
tioning without proper ar-
rangements, which have al-
ways put people’s lives at risk.

More than 1,000 dams in
the country will be around 50
years of age or above in the
year 2025. Due to various rea-
sons, the water holding capac-
ity is decreasing while the pre-
mises are shrinking. Similarly,
the earthen dams and con-
crete infrastructure are weak-
ening. As a result, there are
floods when it rains and there
is always a danger to the dams,
stated the petitioner.
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‘BPSC slap: NHRC asks CS to take action

Avinash Kumar
avinash kumar@htlive.com

PATNA: The National Human
Rights commission (NHRC) on
Friday asked the Bihar chief sec-
retary to look into the issueand
take appropriate action on the
charges of Patna District Magis-
trate allegedly slapping an aspi-
rant on December 13 during a
protest over alleged irregulari-
ties in the Bihar Public Service

Commission examinations.

One Vivek Kumar, an advo-
cate of Supreme Court, had filed
a complaint with NHRC against
Patna DM, Chandrashekhar
Singh, after he slapped a candi-
date during the BPSC prelimi-
nary examination.

In his compliant, Vivek
alleged that, “This incident
caused distress and concern
among the citizens, particularly
the aspirants, who were protest-

ing peacefully to draw attention
towards their grievances. The
use of physical force by a high-
ranking official against peaceful
protestors is a grave violation of
human rights and the principles
of justice and fairness.”

NHRC in his proceeding said
that a video was circulated and
an official was seen appearing
scuffling with students. The
NHRC has asked the CS to take
action whatever necessary.
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Allu Arjun's Bail in Sandhya Theatre Case: What Does It Mean?

https://www.sakshipost.com/news/entertainment/allu-arjuns-bail-sandhya-theatre-case-
what-does-it-mean-364930

Jan 04, 2025, 16:48 IST

The truth behind the Sandhya Theater incident has now been revealed. It has been
clarified that Allu Arjun was not involved in any way. The case against him was found to
be an attempt to harass him. The efforts to hold Allu Arjun responsible for security lapses
were not valid. An interim bail was initially granted by the High Court, and later a regular
bail granted by the Nampally Court, which serves as evidence of the baselessness of the
charges. Moreover, the way the judge handled the arguments presented in court is
noteworthy.

It is now universally acknowledged that Allu Arjun had no direct involvement in the
Sandhya Theater incident. However, an attempt was made to file a case against him and
personally attack him. From the beginning, Allu Arjun remained firm in his stance, offering
reassurance to the affected family while preparing to fight the case within the framework
of the law. Despite this, some attempted to tarnish his reputation. But in the end, everyone
is now agreeing with Allu Arjun’s defense, and people are vocally condemning the false
accusations made against him.

At the same time, the Nampally Court also accepted the arguments presented by Allu
Arjun's lawyers. They provided evidence that Allu Arjun was not at the scene of the
incident or even in the vicinity. He was reportedly watching a movie on the first floor of
the theater. The court raised objections to implicating him for an incident that took place
indirectly. The defense also highlighted the unnecessary charges being leveled against
him, which were pointed out in front of the judiciary.

The court took all these factors into account, acknowledging the interesting arguments
about Allu Arjun's role. It noted that the sections of law applied to him were not relevant
to the case and that it seemed like he was being implicated in a case unrelated to him.
Finally, the court granted him bail. Furthermore, with the National Human Rights
Commission (NHRC) issuing notices regarding police negligence in the case, there are
now strong indications that the case against Allu Arjun may not stand much longer in the
Nampally Court.
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Maternal deaths: BJP seeks Rs 25L for victims’ kin

https://timesofindia.indiatimes.com/city/bengaluru/maternal-deaths-bjp-seeks-rs-25I|-for-
victims-kin/articleshow/116948911.cms

TNN /Jan 4, 2025, 22:56 IST

Shivamogga: The BJP on Saturday demanded that the govt announce Rs 25 lakh
compensation for the families of the new mothers who lost lives due to alleged medical
negligence recently. Party president BY Vijayendra, leading a protest in Shivamogga, also
called for the resignation of health minister Dinesh Gundu Rao and women and child
welfare minister Lakshmi Hebbalkar over the crisis.
Addressing the demonstration organised by the BJP Women's Wing, Vijayendra urged
CM Siddaramaiah to act immediately. "If the CM has any humanity or respect for his
position, he must announce Rs 25 lakh compensation for the families of the deceased,"”
he said. He also demanded the government adopt the orphaned children.

In addition to the compensation demand, Vijayendra announced plans to escalate the
issue nationally. "A letter will be sent to the National Human Rights Commission to ensure

accountability and justice for the victims," he said.
CM will resign after budget session: Vijayendra
BJP state president BY Vijayendra claimed that CM Siddaramaiah will step down after
the upcoming budget session.

He also alleged that there has been no progress or developmental work in Karnataka
since the Congress came to power. "Even Congress MLAs have expressed
dissatisfaction and complained about the govt's inefficiency. There is lot of infighting
happening,” he said.

In Kalaburagi, opposition leader R Ashoka also declared that Siddaramaiah's tenure as
the CM is nearing its end.
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Manipur: ITLF and Kuki women organisation hold sit-in protest against security
forces in Saibol

https://www.indiatodayne.in/manipur/video/manipur-itlf-and-kuki-women-organisation-
hold-sit-in-protest-against-security-forces-in-saibol-1149340-2025-01-04

Kaybie Chongloi | Jan 04, 2025, Updated Jan 04, 2025, 6:54 PM IST

The Indigenous Tribal Leaders Forum (ITLF), in collaboration with the Kuki Women
Organisation for Human Rights, staged a sit-in protest today at the Wall of Remembrance,
starting at 11 a.m.

The protest was ignited by the alleged assault on women protesters during the Saibol-
Twichin incident, where CRPF and BSF personnel reportedly baton charge, injuring
several women.

Kuki Zo women, united in their anguish and fury, rallied in overwhelming numbers to
demand accountability for the security forces 'assault’ and to protect the integrity of their
communities. They decried the government's failure to uphold the sanctity of buffer zones.

Carrying placards with fierce slogans like "Is This What the Central Government Stands
For?" "Human Rights Matter," "No to Genocide," "Protect, Don’t Persecute," and "Uphold
Women’s Dignity," the protesters made an unrelenting stand against the violence that
continues to plague their communities. Their voices echoed a powerful message of
defiance against the systemic abuse they have endured.

The protest was addressed by leaders from the Kuki Zo Council, ITLF Women Wing, and
the Kuki Women Organisation for Human Rights, all of whom condemned the excessive
use of force and demanded immediate action from the authorities. The air was filled with
chants of “CRPF: Down, Down, Down” and “BSF: Down, Down, Down,” a call to hold
those responsible for the violence accountable.

A formal memorandum was submitted to Justice V. Subramanian, Chairman of the
National Human Rights Commission, through the Deputy Commissioner of
Churachandpur. The memorandum demands that the NHRC intervene immediately and
take decisive action against the brutal crackdown by the Central Armed Police Forces on
Kuki Zo women, urging swift justice and accountability for the rampant human rights
violations.
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Kuki-Zo organizations appeal to NHRC over alleged excessive use of force

https://hubnetwork.in/kuki-zo-organizations-appeal-to-nhrc-over-alleged-excessive-use-
of-force/

By Hub Network | January 4, 2025

Imphal, Jan 4: The Indigenous Tribal Leaders Forum (ITLF) and the Kuki Women
Organisation for Human Rights have sought the intervention of the National Human
Rights Commission (NHRC) in the aftermath of a violent incident at Saibol-Twichin, where
security forces allegedly baton-charged peaceful women protesters.

During a massive sit-in protest at Churachandpur’'s Wall of Remembrance, which saw
widespread patrticipation from Kuki-Zo women, a memorandum was submitted to NHRC
Chairman Justice V. Subramanian via the Deputy Commissioner of Churachandpur. The
organizations demanded accountability and urgent action against the CRPF and BSF for
their alleged high-handedness during the protest, which reportedly left over 60 women
injured, many with serious injuries.
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Governor { SHILLONG - 793001
MEGHALAYA

INDIA

MESSAGE

On the festive occasion of this New Year, I extend my best wishes to
each and every citizen of Meghalava and wish them a very Happy and
Prosperous Year 2025.

New Year is the time for new beginnings and new resolves in life.
The festive occasion of New Year also brings new challenges and
aspirations. Let us start the New Year with a vision of new vigour and
absolute determination for taking Meghalaya to pinnacle of development
and prosperity.

On this New Year Day. I call upon my fellow citizen of Meghalaya to
commit themselves for making an all out effort to secure our future through
individual and collective endeavours. Let us share this responsibility and
rise above all the hurdles to realize our dreams and possibilities.

Sd/-

(C.H. Vijavashankar)
Governor of Meghalaya

The memorandum highlighted the alleged excessive use of force, calling it a blatant
violation of human rights. It urged the NHRC to conduct an independent inquiry into the
actions of CRPF and BSF personnel during the Saibol-Twichin protest. It asked the
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commission to take appropriate legal and disciplinary measures against the security
personnel responsible for the violence. The organisations have called for reaffirming the
sanctity of buffer zones and safeguarding the dignity and safety of women in conflict
zones.

Conrad K. Sangma = Office - 0364-2224282
Chief Minister 1 P\B\ : LTE(JU e
MEGHALAYA FAX  : 0364-2227913

: (R} 2522752
MESSAGE
As we welcome the new year. I would like to extend my warmest
wishes for a successful and fulfilling 2025. May this year bring yvou growth,
joy, and new opportunities.
Let us begin the new year with a renewed commitment to take

Meghalaya to greater heights while promoting peace and harmony. I look
forward to achieving great things together in the coming months.
Wishing you and your loved ones a prosperous and happy New Year!
Sd/-
(Conrad K. Sangma)
Chief Minister of Meghalaya

Protesters at the sit-in carried placards with strong messages, including “Human Rights
Matter,” “No to Genocide,” and “Protect, Don’t Persecute.” They also chanted slogans
against the CRPF and BSF, expressing deep discontent over what they described as a
“reign of terror” unleashed by central forces in the region.

Leaders addressing the protest emphasized the need for restraint and accountability,
condemning the alleged use of excessive force against women, which they said
symbolized a grave injustice to the community.
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BPSC aspirant slapping case: NHRC directs Bihar CS to ‘take appropriate action’

https://www.hindustantimes.com/india-news/bpsc-aspirant-slapping-case-nhrc-directs-
bihar-cs-to-take-appropriate-action-101735976065967.html

By Avinash Kumar | Jan 04, 2025 01:04 PM IST

The NHRC deemed Singh’s actions “not justified at all” during its proceedings while
referencing the widely circulated video

PATNA: The national human rights commission (NHRC) on Friday directed the Bihar chief
secretary to “take appropriate action” against the district magistrate of Patna in Bihar,
Chandrashekhar Singh, who was caught on camera slapping a Bihar Public Service
Commission (BPSC) aspirant on December 13. The aspirant was part of a group of
students protesting an alleged question paper leak at a centre in Patna.

The NHRC deemed Singh’s actions “not justified at all” during its proceedings while
referencing the widely circulated video. The footage showed Singh arguing with a BPSC
aspirant, gesturing for him to leave, and then stepping forward to slap him.

Supreme Court advocate Vivek Kumar filed a complaint with the NHRC against Singh,
alleging that the incident caused distress among citizens, particularly aspirants, who were
peacefully protesting to highlight their grievances.

The complaint said, “The use of physical force by a high-ranking official against peaceful
protesters is a grave violation of human rights and the principles of justice and fairness.”

Kumar requested the Commission’s intervention to take swift and fair action to uphold the
fundamental rights of citizens.

“There is nothing on the petition to show the name or address of the said victim BPSC
aspirant. A review of the video available in the media shows the officer in a blue jacket
(allegedly the district magistrate) attempting to manage the crowd. During the process,
there was an altercation with one of the protesters, and the officer used mild force with
his arm to control the aspirant. As such, it appears to be a matter related to maintaining
law and order, for which a district magistrate is duty-bound,” the NHRC subsequently
closed the case with these observations.

The district magistrate, meanwhile, said that he had no intention to harm any candidate
and explained that he had intervened only to control the situation.
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Manipur: 3TSEITATE 3R FHt Afgdl WIS A YI&T gai & (e faam e

Ashish verma | 4 Jan 2025 9:09 PM

Manipur TOTGR: SSISHY CrRad e BIRH (ITSCILATD) A Fob! Al AHATISR A3
& 1Y e TS Yog 11 §9 ard AT RARY W =T fear| Jaia-fem gen & SR
AT UeRFeIRGl R B A I I8 foRiy Usd Iol, gl WIRATH iR divaus
S 7 BT IR W ATSHAT [, forad s Afgat ard g1 T2 | $b! o AfGArg o=t
ST SR I H THC GIohR Y& T o U & [T STaTaca] o AT 6 SR 30 THer
DI SRAST P & B & o8 YRT TE | Thole g3 | 3611 THR S & UfasIdl HI -1
G- U WHR ! fawaar &1 Har 3t

" TG H% PR Bl 3= 82" "HFANIGR AT 36 §," "RUGR & fad =g, "R
TGRSR 7 30+ TG DI IR HRA dTeh 69l & RIAs U ST 39 S|
JAD! TATSN A I GRT IR 7T YU GHIER & R fAgle o7 U Yfaa=med e
gfeafd fean 59 TRy veRF & $&! off SN, ITLF Afgar T ok Tt Afga
AFATIER W64 & Aarsft 3 Fafd far, s 3§ 9t 3 srafds s uam &t fHer ot 6k
STy} & ThTd HRATS B! AN HI | 4T "CRPF: SIS, B34, S13" 3R "BSF: T3,
B34, I3 & AR ¥ 4 g8 o, ot o & forw ondeR @t &1 SiaTecg 38 &1 Mg
T

ISTAGYR & FSPT HHR & H1egH A AP AHATIDBR AN & Sfedal U ot JsHugH
oI U 3N JU- AT 74T J19- B AR B T3 § {6 TRt @¥d g%ay & 3R
S ol ARSI Sty TR YR S6] gRT B TS PR BIRATS & (Al Uges HIears
R, 3R JHANGRI & Idd & U @Rd I IR waEeg & A @i

https://www.jantaserishta.com/local/manipur/manipur-itlf-and-kuki-mahila-sangathan-
stage-dharna-against-security-forces-3746582
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Himachal News: IRt favmaa & Aild R IR, Wdteng sk et &1 Aifew, 5+
TRT HTHET

https://www.amarujala.com/shimla/notice-to-the-govt-cbi-and-dgp-on-death-in-police-
custody-know-the-whole-matter-2025-01-04

HaTe ol Toidl, FRIET Published by: Krishan Singh Updated Sat, 04 Jan 2025 10:29 AM
IST

e

fraR & gfor fevraa & ARdie & a1g Jafad &t did AHd & g iRl R eRars 9
P P HHA H glshIc 3 pal 3 fer g1

fowr

fenTae ueR & frdR o gfery fevraa o ARdie & s1e afdd &t Hid Ira & gfery sifiemrieat
TR HRATS 7 B & A H STHIC - BT U o g | faTad A 39 A H Jiefieng, T8
fqum, St afed Uex R & Aifew okt fy 81 g -t Retq Rig Semarferan
3R T T oF B UG A 5 A S GAdTS Bt | 36 39 A B 10 SHaRT Bl
TS BN | AiferepT H Uel b 3R W g SifRrepiiea W iR 3Ry T U B | anfereer B
ST AHATSR SN & fan-Fa=il &1 garen faar w1 g
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BPSC : 92T DM W TaRM @1 &7 f46=1, NHRC 3 &1 IfRia &1 forar dex; o1 &t
YIS AR | JST & ATHET

Te1 # fogR die Qa1 3T (BPSC) & fRIATh e & R T 31aeff of yurs aR S
& T H P AAAIMIBR ST = VR fora gl

https://firstbihar.com/bihar/patna/bpsc-instructions-to-take-action-on-patna-dm-nhrc-
wrote-letter-to-chief-secretary-the-case-is-related-to-slapping-a-student-320572

05-Jan-2025 08:11 AM

PATNA DM : fogR @ JaT 3T & fRITT® UeRH & R T 31aff &t yurs AR oA
& T H AP AHATISGR SN A VR ferdl g1 3l NHRC A fagR & g7 Ifa 3 &gl
¢ T 13 fodR ! Sidieasll wien & e g veRH ¥ Teh ongeff & adrar sfe & A1
T @ Bt HRATS DI

R3A, 39 A T G BIC & adhid [ddd HHAR A Tl & NIaidRl daRier [Kig &
e TTEeREt & U R o1 At | gedr Sed W 3R § fF s Sduad ot iid
Te & 91 T 3l &1 YIS ART o7 39 1Y 8) (Ut Rierad | fadss = 3Ry @
g f 39 g1 I M & " a1 o1 FUfS &1, e 34 enaffal & o s 3ruet |t
I THR Mgl TaRH R @ U

9% U8 Yt He1 a1 I I8 T I ISR gRT IRING 96 61 SWATH A1 HHATIGRI
BT IHY § 3R T8 UG & g} &7 i Iooie 81 59P dIc U priarg! H TR
J oel fb T difea) O Hif$ar R Sw! 9”Rd 81 3T 81 39 difed | Ued1 & SIvd &)
TP AR enaeff o yurs AR §U [T o Tahell g |

RIwradeal § HERE § e fHar § & af 39 amd I g%a8u H) SR ANRE & Tayd
TIBRY B &l HX | TITISRYT A Fel, et & T oo off a1 8 o difsar Sidreeh
3 &1 A1 a1 udl &1 udl 9d 9o | difSar &) geten T udt Ierdn g P f el Side uga
ISR (@I IR R AIBR IS B did B Bt BRI FR IR 7

S SR W=l & I Ueh § 301 faare gail 3R fert 7 snadff &t Ffa s &
forg oA g1 J gl 9 YA fohdT| 9 UHR I8 B SR SIaRIT §91Y 3@ 9 J&fdd
AT Udid BT g | o fom SrenfieRt sddes &1 TIu=emR 3 39 fewfory & 9y
A BT §g R T g
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IAS &1 U TSl ‘RigAf{y, cm Fidiwr & 984 DM AT W NHRC &1
TRH

https://www.insiderlive.in/state/bihar/ias-officers-singhamairi-proved-costly-nhrc-took-
action-against-cm-nitishs-favourite-dm-sahab/

by Pawan Prakash | January 5, 2025 | in UcHTI, fogr

fSER FS F 1AS ISR} 3R U1 & DM 1. TgReR Rig ol a1 Rigafiy v v
21 foBR e Jar 3MENT (BPSC) &1 TRte & fds Ueei & SR te 3nagdff &1 ywgs AR
WM & TEe § AFT AHATGR SERT (NHRC) - HRATS 3 81 39 Ul & a1g IiRrd
Hifedr IR aRRA g difsdl A f[ogR IR R 9a1d Ts &< o 1 39 AHd & NHRC A
YR & g7 Ifud & 39 A W Bl dRATs B BT Few fean 13 fodeR &t ger o
BPSC Uten & snafdfal 3 3ot A Bt A wifaquf uexi= frar unl ueRi & SRM ge
F ARt TgreR Rig A te siadf &) yws ARy, e difsa) I difsar wr ash
Y 9raRd gl 4|

Y YT R GHH HICE & ahId f[ddd HAR A NHRC H Rierrd gol o ol 3611 Fel b
o 3 3IfUBR gRT ARG I BT STHTA BT AHANUBRY 3R U1 & FaH! o7 Iecrad
21 31 TNT 39 AT H 88T B4 3R Tifsd snaeff & iRl &t 3e1 B &! 7
Gl

NHRC = 9 9T &1 Y[ dd gu difedl &t THign ot | SanT = o= fewfory & oe fo
“difSar & a1 o T g fb RIfsRt (DM) UexHeiiRal & FRifia w3 & SR &R
5 U1 39 SRM U 3l & 1Y 391 [9aTe gt 3R S5 Geobl a1 WA foa | 98 BT
3R TTRIT §TT T BT HIHAT Udid BidT 8, Sl Ao RI &7 ddod g 1” gTdifee NHRC A
< HIAA DY 8§ B a1 7, Qb SN 3 g7 Fig ) g YA &a &1 Few fear 2
% Ut geaTT ORI 7 811 3T 3 Fel [y Hf¥eRG! Bl ARt & iR &
Ufd Gdeaid 381 A1feu|
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https://www.livehindustan.com/bihar/nhrc-asked-cs-to-take-action-on-dm-
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